IN THE CENTRAL ADMINISTRATIVE TRIBUNAT, HYDERABAD BENCH | AT HmE.lRABADI\

F Y

o.a.%0. $6% g3 i

| Date of Orger: 6/7-93 \
- Betweens - - ' ’
-

1. Divisional Failway Mznager, (DG)
" Soutn Ceuntral Railway, Secuncderabad,
2. Pormanent “ay Inc-ccotor. (Zon)
S.C.Rly, Secunderabad.
3. Chied Signal Ihspector,

Signal & Telecommunication Department,
S5.C.Rly, Secunderabad.

e — ——
- -

.o " Applicants.
1, Seerecah.
2. Presiding Officer, Labour Court,
Narayaunayguda, A.D,Hyderabad,:
. Respondents.,

Fer the ApplicantsL Mr.N.:.Devraj, S$C for Rlys,

+

' For the Respondentss .s

CORAM?
THE HOI\T".BLE M, JUSTICE V.NIEBLADRI RaD : VIC‘J_E CHATRMAN

AND
THE HOMN'BLE MR.P T TIRUVEKGADAN 3 HMEMBEY.( ADMI)

The Tribunal made the following Order:-
Admit. The operation of the order dated 11-3-32
. ' - g
in C.M.P.No. /7 /af is suspended until further orders.
. ) Issue notice to the Respondénts.

Post the case on 6,9,23.

P "

7+ fepr

1. The Eivisioﬁal_Railway Manager (B.G} S.C;Rly, Secunde:abag:
¥, The Permanent %ay Inspector (Con) S.C.Rly. Secunderbbad.

- 3. The Chief Signal Inspector, Signal & Telecommunication ™

Department, S.C.Rly, Secunderabad. . N
. 4. The Presiding Officer, Labour Court, Narayanaguda, Hycerabad.
5. -One copy to iMr.N,R.DPevraj, SC for Rlys. CAT.Hyd. <
6. One copy to Mr. cee S
7. One spare copy. .
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TYPED BY ! COMPALRED BY
CHECKEL BY LFPROVED BY

I THE CLiTTRAL ADMINISTRATIVE TRIBUNAYL
HYDRABAD BENCH 72T HYDERABAD

THE HON'BLE MP.SUSTICE V.NEELADRI Ra&Q
| VICE CHEIRMAN
AYD -

THE HON'BLE Mk.%.B.GORTY ; MEMBER(AD)

AND
THE HOMN'BLE R,T. HANDRASEKHAR REDLY
MEMBER(J)
AND

THE HOW'BLE MR,.P.T.TIRUVENGADZM 3M(&)

Dated é/?/ =1993

QORDER/JUDGMENTY
Mede—ARsF GO,
imm
O.A.No, - /’//4’3'-,_
Lado. . . f{wep. )

———

Admitted and Interim directions .
issued ) ' T

J-‘~.lic[wed

! . .
Disgosed of with’directions

Disnlissed

Dismissed as withdrawn
Dismissed for default,
Rejecteds Ordered

No: order -as to:costs.






